)

f;r‘@' S

{;ﬁf

~ Declaration of Assets and Liabilities

vear... o221,
1Rixendre ku QLY. sonfde”;ﬂ]lerﬁyfe of 2xi.RamJanaw g¢ v.q vl
aged.... 4"5' mmensiasss | YOBTS, helenging to 1oVt - Sexvie

service and presently working asA5$3.) Sted ""*b ?3. hav vid. L"':!""" S‘Lﬂ?l“‘"' fahaey
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myseu‘, my spouse and dependants*:

A, Details of mggah]e assets

(Assets in joint name indncatlng the extent of jant ewnerehip will also have to be

given)
#‘/E\_/‘ﬁo(sz :;. - J.'.lmlriplian Selr ! HSpuusu [ De;:ndnnl:-l Dependant-2 Deieergdael:-S
; e ; ame ame Name Etc. Na
1{1-)5\—‘/- :rl:l} : c-a-5|? : = A ; | m ; mea
1. ; 10,000(— |=woe]— | e o] topge NI
3."} (i) | Deposits in ;
T S -fm::ﬁﬁneﬁsf ser(gn.qu LB’T _ :
InNstitutions N .
Non-Banking ISveof_ [ SAiMG | ™ML N
Financial 3 ee0|- ' -
) Companies
222 '
/,}g,x [y [Bonds, =
o Debentures and - .
\& Shares in NI | NIL [ NIL Nt i
.| companles
V) | Other financial W& 155€%[=| |, g3 zg0e0 i g;l
institutions, ‘{L'f pﬂm - iy
Savings, LIC LI"‘ In LTc T LI
Policies, etc 2 S1e|-p™
G In pLT :
(v) | Motor Vehicles Two whedsh ACTIVATSG
details of HER®
it ol Yeamovr] BRo1 EF ML TNl "
vi) | Jewellery (give
details of %_‘iﬂr :
welght and Nl Yooy 1 8 0 T o S W —
value)
: g vt
{vii) |.Other assets,
such as values ML e
| of claims / e ik b i L 2 l_" 8
interests l ; )

Note: Value of Bonds / shares / Debentures as per the latest market value jn Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the income of the employee,

B. Details of Immovable assets



[Note: Properties in joint ownership indicating the extent of joint ownership will .

‘also have to be indicated]
5r. Description Self Spouse Dependant-1 | Dependant-2 | Dependant-3
Mo. Name(5) Nama Hame Etc. Name
ri nd : i
(1) | Agricultural Land «” pajfernal] N ML Ty [

- Location(s) 25- 14
- Survey number(s) 1 %
- Extent (Total ,:,Ii fn_b:“ m )
measurement)  disrh gy
: -Current market varue
(i) | Non-Agricultural Land s

: - Location(s) LoT Me=l - .
- survey number(s) |ML  leyara-i8| NIL Ml —_
- Extent (Total AMPUR, : '
measurement) : ol
| -Current market value PARSHA | Fh sy,
(lii) | Buildings (Commercial 3
' and residential)
Lucatlnp{s} . i
- We . n "
n:n:be#s‘;du?r M [ M ML e
- Extent (Total ' 1 '

measurement)
= Current market
Jvalie T

(iv) Hauaes / pﬁgmrr

- Lucahnn[s}

- Survey fdonr

.| number(s)

- Extent (Total
measurement)

= Current ma rket
value

(v} | Others (such as : S
interest in property)- M - r.\j' “‘ = .

(2) I give herein below the details of mr liabilities / overdues to public finaricial

institutions and government dues:-
[Note : Please give se;:arate detzlls !nr each Item}

ML) Ll s

st Description Name & address of Banle / Amount outstanding
No. }- g ' Financlal Institutions(s) /° as on ...F.c,@.r.:.au
1 : Department (5) v ;
(a) | (i) Loans from Banks ($8T) B 35 0co00]- (fiwe leal) Apprex 2500000 —
(ii} Loans from financial -
- | Institutions MU ML

(iii) Government Dues:
(a) dues to departments
dealing with government :
accommodation - NIL NI
(b) dues to departments
|'dealing with supply of N1L
water

(c) dues to departments.
dealing with supply of ML ML
electricity

NIl
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. knowledge and belief.

(d) dues to departments = Mi.'l.----""' T N’“—*f =

i ['ﬂé&rfﬁg"i-'.'iEh't_élé'g"l-iﬁﬁéé"' \
(&) dues to departments :
dealing with government
transport (including o 1 ; N1
aircraft and helicopters)
(F) Other dues, if any ML ML '
" [6) |10 Income Tax including ot 12
| surcharge [Also Indicate A 2&53_: i L:L1 -RﬂL

the assessment year upto -
which Income Tax Return v —
filed. Give also Permanent Rx p Hi= ™Il
Account Number (PAN)] (BN M pPlkIve s R,

| (i) Wealth Tax [Also . ' .
indicate the assessment : )

‘| year upto which Wealth ML g L 1L
Tax retumn filed.] : .
(iii) Sales Tax [Only In . o : g
case of proprietary - M ML
busiriess] - - .

| (i) F'_mpe'rtr'.T.Eix M- : e

. Egr;_gu. al Detail - .......

[ oum

I;fateuf-ﬂlfrrlh' I.':-. ’l ""_I .D_I G] Ii_"‘[ ‘ E‘lﬂ ] {[?_Dfﬁ;lmll

(A/8/c)

.
L]

Gender . .

(Full Name e.9. B.A.S.:Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service alc.)

that the above details are true to the_: hgst of .m)r

'_r'l?;.-{w.‘ua{ e W :

'Slgil'lal.:ure ”—{{ 0.2./20.2.4,

I hereby declare :

: Name of El"ppinree: BIRENDRA 12owm H'ﬂ\
p]a,:EPATN'A Q;s_igpgl;iup:..,_...I...._.f.q.F.‘._.Su.._q}.é.:.-_.l:ﬁ..._..j:
Date:...\5.5.025202 1 Department: BIHA B LEQISLATIVE AssEMBLY,

- PAT (A -
MNote Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format,




